
NATIONAI, COMPANY LAW TRIBUNAL
PRJNCIPAL BENCH

NEWDEI,HI
c.P NO.37(ND)/2015
CA NO.

CORAM: PRESENT: CHIEFJUSTICE M. M. KUMAR
Hon'ble President

Smt. Ina Malhotra
Hon'ble Member (J)

A'I'TENDANCE-CUM-ORDER SHEET OF THE IIDARING OF PRINCIPAL BENCII OF THE
NATIONAI- COMPANY LAW TRIBUNAL ON 7.10.20T6

NAME OF I'IIE COMPANY: Rupak Gupta & Anr.

VS.

M/s. U.P Hotels Ltd. & Ors.

SECI'ION OF ]'[IE COMPANIES AC't': 397/398
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Order

Let the matter be listed before the Reoular Bench on 17-10-2016.

07.10.2015
(P,K. Sud)


